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Poor state of rural health infrastructure

+3173. DR. BHUSHAN LAL JANGDE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(@ whether it is a fact that in rural areas, either the doctors are not
available or the patients are deprived of the medicines;

(b) whether it is also a fact that patients from the rural arcas go to the
cities for the treatment in great numbers, but due to lack of proper treatment
facilities in Government hospitals in the cities, they are compelled to approach
private hospitals, which involves huge cost and at times have to sell their houses
and other properties therefor; and

(¢) whether Government would provide the facility of healthcare services
including transport facilities all over the country on the lines of Chhattisgarh,
where such vehicles are available in each town which reach at the doorsteps of
the needy person within half an hour by dialling 108?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI A H. KHAN CHOUDHURY): (a) The number of doctors in rural
arcas in the public health system stands at 45062 (Source RHS Bulletin 2011).
Vacancies exist in 12.3 % of PHCs. Most States provide some drugs free of cost,
but many essential drugs in many states arc not available to patients free of cost.

(b) According to NSSO 60th Round, in 2004, 6.2 per cent of total
households (6.6% in rural arcas and 5% in urban arcas) fell below poverty line as
a result of health care expenditures.

(©) Under NRHM, financial support is being provided to States to
strengthen the health system including for patient transport services operated under
Dial 108 or Dial 102 and empanelled ambulances as per requirements posed by
States in their Annual Programme Implementation Plans. The State/UT-wise details
of number of ambulances operationalized under Dial 108 or Dial 102 and empanelled
ambulances supported under NRHM is given in the Statement (See below).

Further, in order to provide health care services at the doorstep of people,
financial support is also being provided for Mobile Medical Units in areas where
health care services are not accessible to the people or where the public health
care facilities are limited owing to difficult topographical factors.

TOriginal notice of the question was received in Hindi.
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State/UT-wise details of number of ambulances operationalized under

Dial 108, Dial 102 and empanelled ambulances supported under NRAM

(Status as on January, 2013)

SI. No. State/UT Dial 108 Dial 102 **QOthers
(Empanelled
vehicles)

1 2 3 4 5

1 Andaman and Nicobar Islands - - -

2 Andhra Pradesh 302 NA -

3 Arunachal Pradesh - 67 -

4 Assam 380 450 -

5 Bihar 0 304 -

6 Chandigarh - - -

7 Chhattisgarh 238 300 -

8 Dadra and Nagar Haveli - - -

9 Daman and Diu 5 10 -

10 Delhi - 120 -

11 Goa 39 - -

12 Gujarat 306 - -

13 Haryana - 344 -

14 Himachal Pradesh 112 - -

15 Jammu and Kashmir - - -

16 Jharkhand 200 - 2209
17 Karnataka 517 200 -

18 Kerala 346 - -
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19 Lakshadweep - - -

20 Madhya Pradesh 195 - 848
21 Maharashtra 200 1587 -
22 Manipur - 40 -
23 Meghalaya - 114 -
24 Mizoram - &0 -
25 Nagaland = 86 -
26 Odisha 167 - 466
27 Puducherry - 10 -
28 Punjab 240 - -
29 Rajasthan 404 - -
30 Sikkim - - -
31 Tamil Nadu 638 - -
32 Tripura - - -
33 Uttar Pradesh 988 1972 -
34 Uttarakhand 140 0 105
35 West Bengal - 788 -
Granp ToTaL 6227 6742 3628

*Source: State/UT ROPs;

** Tocally hired vehicles used primarily for transport of pregnant women.
Changes in Surrogacy laws

3174. SHRI TK. RANGARAJAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether changes have been proposed in the surrogacy laws;



